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T h e  decline o f  accident rate woirid 
show  th at adequate steps to prevent loss 
o f  planes and lives are taken. F ligh t 
safety programme has been in existence 
and w ill continue to be implemented 
effectively.

I.P.S. Of&ctfB Involved in Totrurlng  
Political Prisoners

■6049. S H R IK .A .R A J A N  :
S H R I K A C H R U L A L  H E M R A J 
J A IN  :

W ill the M inister o f  H O M E  A F F A IR S  
he pleased to state :

(a) whether his attention has been 
draw n to the fact that a number o ff  fficers 
belonging to the I .P .S . were involved in 

t  irturing N axalite and other political 
prisoners;

(b) whether in this connection the G o ­
vernm ent has asked the States to furnish 
the names <̂ f all such officers to the Centre 
together w ith the allegati('n against them 
in  this regard; and

(c) i f  s o , the details and the action t^ken 
thereon ?

T H E  M I N I S T E R  O F  H O M E  A F F ­
A I R S  (S H R I C H A R A N  S IN G H ) :

(a) A  few instances have come to the 
■notice o f  G  'Vernment.

(b) N o , Sir.

(c) D oes not arise.

Setting up of T.V. Centre at Ahm e- 
dabad.

6050. P R O F . P. G . M A V A L A N K A R : 
W ill the M inister o f IN F O R M A T IO N  
A N D  B R O A D C A S T IN G  be pleased to 
s tate:

(a) the reasons for not setting up a full- 
fledged T V  Centre at Ahm dabad so far, 
even while such centres have been and 
are being set up in several other cities 
and towns lesser inp .-)pulation,importance 
than Ahmedabad ;

(b) whether he has received any written 
m em oranda and/or representations from 
the State Governm ent o f Gujarat and/or 
other public bodies and private individuals 
including the H on'ble M embers o f 
Parliament in the matter o f  either setting 
up a T V  station at Ahmedabad or arrang­
ing a relay station which could pick up 
T V  programmes from  Bom bay’s T V  
■Centre; and

(c) i f  
thereto

80, Governm ent’s re^p'^nse

T H E  M I N I S T E R  O F  IN F O R M A ­
T I O N  A N D  B R O A D C A S T IN G  
(S H R I L .K .A D V A N I ) :  (a) A  fuU- 
fledged T V  Centre at Ahm edabad 
could not be set up so far owing 
to severe constraints on resources. H ow - 
-ever, the television transmitter at Pij 
near N adiad in G ujarat State, set up 
earlier as part o f S IT E  programme, has 
been allowed to continue even after the 
end o f the programme.

(b) Y es, Sir.

(c) W hile form ulating proposals to 
set up additional T V  Centres in the next 
Five-Year Plan, the claims o f  Ahm edabad 
w ill be bornein mind.

Licences for Manufacture of Elec­
tronics Items

60-;I. P R O F . P. G . M A V A L A N K A R : 
W ill the M inister o f E L E C T R O N IC S  be 
pleased to state:

(a) whether any licences for manufac­
ture o f  electronics items were granted 
by the Departm ent o f  Electronics to one 
or more individuals or parties duing the 
years 1968- to 1976;

(b) ifso , full facts thereof;

(c) whether some of the said licences 
were granted to one Shri S. R. Ji^wrajka, 
and i f  so, how many and by whom  and 
whether the said Shri Jiwrajka was a rela­
tion of the then Joint Secretary in the 
Department o f Electronics who was the 
licensing authrrity during the above 
period and

(d) whether the above mentioned 
licences were utilised fu lly  or partially, 
and with what results ?

T H E  P R IM E  M IN IS T E R  (SH R I 
M O R A R JI D E S A I) : (a) to (d) Neces 
sary information is being collected 
and w ill laid on the T able o f the 
H ouse.
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